- [With PAN/CIN/LLP No. . i

Name of the corporate debtor along

Address of the registered‘ office

URL of website 2
‘D'e't'ai Is of place where majority of fixed

assets are located | e
Installed capacity of main products/
services

1.
2
4

Quantity and value of main products/
services sold in last financial ear
Number of employees/ workmen

8. | Further dé,tails_includihg last available
financial statements (with schedules) of
two years, lists of creditors, relevant
dates for subsequent events of the
| process are available at: :
Eligibility for resolution applicants
under section 25(2)(h). of the Code is
avallableiate. vl S
’Las’t date for receipt of expression of

interest
Date of issue of provisional list of
prospective resolution applicants

-| Last date for submission of objections to

provisional list v
-| Date of issue of final [ist of prospective
resolution applicants - .

1Date of  jssue  of information
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
-|Last date for submission of reso]

Email request be sent to cirpmbpl@gmail.com
No employee at present

Email request be sent to cirpmbpl@gmail.com

Email request be sent to cirpmbpl@gmail.com

22.08.2024
cirpmbpl@gmail.com

.
Hows Pluem TN

yodard M/S MAHAMAY BUILDING SOLUTION PRIVATE LIMITED
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Date: 07.06.2024
Place: Gurgaon
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